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Forest Department Jhansi Circle Jhansi Division Jhansi 

Forest Offense First Information Report No. R.C.No. 15/2024-25 

Date 3.7.24 

Range Jhansi 

Jhansi Forest Division Book No. 120 Page No. 5053 

 

 1-Name, Father's 
Name and Place of 
Residence  

Rajesh Singh, son of late Mohan Singh, village 
Baruasagar, district Jhansi 

 2-Name of Witness  Vimal Hariom E.P. 
 3-Full details and 
date of alleged 
offense  

On 3.7.24, based on complaint no. 
60000240102550, felling of trees was found inside 
Government Girls Polytechnic Jhansi. Tree species - 
Shisham (Dalbergia sissoo)  
1. Tree No.10 - 0.25 m  
2. Tree No. 5- 0.45 m  
3. Tree No. 3- 0.70 m  
Total - 03 

 4-Value  - 
 5-Special statement 
regarding Challan 
and Investigation  

Investigation is underway. 

 6-Details of 
Information (Report) 
and mention of 
evidence etc.  

Sir, based on IGRS complaint no. 60000240102550 
by Mr. Narendra Kushwaha regarding illegal felling 
in the Government Girls Polytechnic, a visit was 
made to the premises for inspection. Inside the 
premises, illegal felling of the said trees was found. 
Upon inquiry, it was learned that these trees were 
obstructing the construction of the building in the 
premises. During construction, the said trees were 
uprooted by a machine.  
Report: Submitted for your kind perusal and 
necessary action. 

Applicant 
Manoj Shrivas 
Forest Guard 
Jhansi Range 
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Forest Department, Bundelkhand Circle, Uttar Pradesh 

Sub-Divisional Forest Officer 
Mauranipur 
 

Jhansi Forest Division 
 

Book No., Bundelkhand Circle Page No. 49 

Date 9-7-24 
 

Mr. Rajesh Singh, son of Mohan Singh resident of Thana Barua Sagar 
District Jhansi 

Amount from (in words) Ten Thousand Only 

Amount regarding R.C. No. 15/2024-25 compensation amount deposited 

received. 
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Forest Department Jhansi   Circle Jhansi   Division Jhansi 

Forest Offence Section 4/10 of the Indian Forest Act, 1927 

Report No. ....................  

Date 25.10.24 Range 

J.V.P. Book No. 120 Page No. 5963 
R.C. No - 124/2024-25 

 

1- Name, Father's Name and Place of Residence: Unknown 

2- Name of Witness: Self and Shri Puspendra Sriwas 

3- Full details and date of the alleged offence: 25.10.24 Illegally felled a 
standing Revja tree of girth 58 m. (measurement) category 1-2 along the 
unpaved road from kemasan ki pahadhi in front of Medical College to 
Kurguwan Ji, and took the wood into possession. 

4- Value: 232/- 

5- Special statements regarding Challan and Investigation: Investigation is 
ongoing. 

6- Mention of report details and evidence etc.: 

Sir, on 25.10.24, as per the instructions of senior officials, I visited the 
side of the unpaved road from kemasan ki pahadhi in front of Medical 
College to Kurguwan Ji, where a standing Revja tree of girth 58 m. 
(measurement) category 1-2 was found to be illegally felled. The Revja 
wood was removed and kept in the Commissioner Investigation Branch. 
The accused is being traced. 

Report submitted for your kind consideration and necessary action. 

Applicant 
Manoj Shrivas 

V.D. 

Date 25.10.24 
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Forest Department, Bundelkhand Circle, Uttar Pradesh 

................Forest Division 

 Book No., Bundelkhand Circle 6403  Page No. 73 
 

C.B. Item No. 4 of 4 / 2025  Date 5-4-25 

Mr. Deepak Kumar S/o Munna lal Raikwar, Resident of Jyoti Nagar, Hasari, 
Jhansi, Thana Shipari. 

from (in words) Ten thousand rupees only 

the sum regarding R.C. No - 24 / 2024-25 regarding deposit of security 
amount 

has been received. 
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Forest Department U.P. Circle Bundel Division Jhansi 

Forest Offence Information (Report) No.  Range Jhansi Date 18/5/24 

Gyanvaidya Prerak Book No. 120 Page No. 5970 

R.C. No - 34 / 2024-25 

1-Name, Father's Name and Residence Vikas Gupta S/o Suresh Chandra 
Gupta, 60, Ganesh Bazar Jhansi U.P. and others. 

2-Name of Witness Manoj Shrivas (Self) and Pushpendra Shrivas, Forest 
Guard 

3-Full description and date of alleged offence Today, on 18/5/24, in the 
investigation of the case as per IGRS (Public Grievance Complaint No. 
60000240097590 dated 18/5/24):- 

S.No. Species Quantity Girth Length/Condition 
1. Kanita 1 1.00m Dry standing 
2. Neem 3 2.30m, 

2.20m, 
2.55 m 

Dry stumps 

3. Babool 3 1.70m, 
1.75m, 
2.10m 

Green standing 

4. Gold Mohur 1 1.20m Uprooted along 
with roots and lying 
on the roadside. 

5. Chilbil 
(Holoptelea 
integrifolia) 

3 0.95m, 
1.20m, 
1.10m 

Uprooted along 
with roots and lying 
on the roadside. 

6. Siris 4 2.10m, 
2.0m, 
2.0m, 
1.80m 

1 green standing, 2 
dry standing, 1 
uprooted and lying 
on the roadside. 

 

5-Special statement regarding Charge Sheet and Investigation  
Investigation is in progress. 

 

6-Mention of details of Information (Report) and Evidence etc. Sir, 

It is submitted that during the investigation of IGRS Public Grievance 

Complaint No. 60000240097590 dated 18/5/24, the revenue areas were 
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inspected along with Shri Pushpendra Rathore, Forest Guard In-charge, 

regarding the beautification and construction work of Apex Garden under 

the Smart City project in the Narayan Bagh Government Garden premises 

carried out approximately 2 years ago. It was found that damage was 

caused to healthy trees due to the pace of construction work. The 

measurement and enumeration of the damaged and dry trees were 

recorded as stated above. An offence has been committed by the accused 

under Sections 4/10 of the Tree Protection Act, 1976. The said wood has 

been given into the custody of Shri Pushpendra Rathore, Forest Guard In-

charge. Therefore, this report is submitted for information. 

Yours faithfully   
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Forest Department, Bundelkhand Circle, U.P. 

Sub-Divisional Forest Officer 

 Mauranipur .................... Jhansi Forest Division  

 Serial No., Bundelkhand Circle C.B. 
Item No 2... of 12 / 2024 

 Page No. ....................  

 4403   Date 21-12-24 

 

Rupees (in words) Vikas Gupta son of Suresh Chandra Gupta resident of 
Ganesh Bazar Jhansi  

Amount (in words)  Seventy thousand only 

Amount regarding R.C No 34/2024-25 against R.C. Pradyuman Singh 
M.R.  Amount received by cash Received. 
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